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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II
(General information relating to legislative and other matters)
Monday 1* November 2010/ Kartik 10, 1932(Saka)
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No. 95

Sub: ARREST OF MEMBER

The following message addressed to the Hon’ble Speaker, Delhi Vidhan Sabha,
Delhi, was received from Dy. Commissioner of Police, North-East Distt., Delhi:-

I have the honour to inform you that Hon’ble Member of Delhi Legislative
Assembly Ch. Surender Kumar who was named in FIR No.03/2008 dated 1.10.2008 u/s
3/4-West Bengal Defacement of Property Act, PS Harsh Vihar, Delhi has been arrested
on 29.10.2010 in this case.

P.N. MISHRA
Secretary
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